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replied to one point Tt ix
of people having sugar—ti.» applies to most
of the ruling party members—it is because
they are consuming less potatoes and this is
also one ~of the reasons for the potatoes
prices having come down.
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14.04 hrs.

ELECTION TO COMMITTEE

National oilseeds arnd Vegetable oils
Development Board

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : Sir, I beg to

oY move the following :(—

*“That in pursuance of sub-section
(4) (e) of Sectiom 4 of the National
Cilseeds and vegetable Oils Develop-
ment Board Act, 1983 the members
of this House do proceed to elect, in
such manner as the speaker may
direct, two members from among
themselves to serve as members of the
National Oilsgeds and vegetable Oils
Development Board, subject to the
other provisions of the said Act,”

MR. CHAIRMAN : The question is :

“That in pursuance of sub scction (4)
(e) of Section 4 of the National Oil-
seeds and vegetable Oils Development
Board Act, 1983, the members of this
House do proceed to elect, in such
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manner as the Speaker may direct two
members from among themselves to
serve as meimbers of the Natienal Oil-
seeds and Vegetable Oils Development
Board, subject to the other provisions
of the said Act.””

The motion was adopted,

14.06 krs,

MATTERS UNDER RULE 377

(i) Need to give clearance to Mahanadi
« Chitrotpala irrigation project :

SHRIMATI JAYANTI PATNAIK
(Cuttack) : Extension of irrigation poten-
tial of Mahanadi Chilrotpala island, Orissa
has been planned to be taken up in two phases,
The project report for the first phase to pro-
vide irrigation to Mahanadi Chitrotpala island
has been prepared and submitted to the
Central Water Commission iz December,
1982 for tcchnical scratiny and approval of
Planning Commission. The esiimated cost
of the project is Rs. 19.46 crores. It is re-
grettable that the planning Commission has
not yet given clearance for the execution of
this irrigation project.

The completion of this irrigation project
will create irrigation potential of 15342
hectares of Kharif crops and 11507 hectares
of Rabi crops in Mahanadi - Chitrotpala
island in Orissa. The farmers of the State
of Oiissa have been facing great difficulties
in the absence of irrigation facilities. There
fore it is necessary to execute the above
irrigation project during the current plan
period. ; :

I request the concerned Minister to lay
greater emphasis on this project and direct
the Central Water Commission to clear this
project at an early date, The second phase
should also be cleared by Ceniral Water
Commission along with the first phase pro-
posal of the Mahanadi - Chitrotpala irriga-
tion project.



